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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 10/2025 (WZ)
EARLIEAR ORIGINAL APPLICATION NO. 1393/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED "MP SUPRIYA SULE EXPRESSED CONCERN OVER
MEDICAL WASTE DUMPING” APPEARING IN THE HINDUSTAN TIMES DATED
18.12.2024

REPLY ON BEHALF OF RESPONDENT NO. 2,
CENTRAL POLLUTION CONTROL BOARD (CPCB)

1. That, the Hon’ble National Green Tribunal (hereinafter referred to as "Hon’ble
NGT") Principal Bench, New Delhi vide order dated 13/01/2025 has directed
Central Pollution Control Board (hereinafter referred to as "CPCB") to file the

reply in the instant matter and transferred the matter to Western Zonal Bench,

Pune for further action. Thereby, the reply is made in this instant Original

Application (hereinafter referred to as "OA") in succeeding paragraphs.

2. That, CPCB is constituted under Section 3 of the Water (Prevention and Control
of Pollution) Act, 1974. It performs the functions under the Water Act, 1974, The
Air (Prevention and Control of Pollution) Act, 1981, and The Environment
(Protection) Act, 1986.

SUBMISSIONS BY CPCB

3. That, the matter is related to the illegal dumping of medical waste along Canal

Road in Mirgalwadi village, Daund Tehsil in Pune District of Maharashtra,
registered on the basis of the news item titled "MP Supriya Sule expressed
concern over medical waste dumping” appearing in the Hindustan Times, dated
18/12/2024. As per the article, the waste, comprising injection boxes without
identifying labels, was found near the Khadakwasla Canal, a vital water source

for agriculture and drinking. The article aiso highlights that such negligence in




dumping of bio medical waste poses serious health risks to citizens and

livestock.

4. That, for management of biomedical waste, the Bio-medical Waste Management
Rules, 2016 (hereinafter referred to as “BMWM Rules, 2018") has been notified
by Ministry of Environment, Forest and Climate Change (hereafter will be
referred as MoEF&CC) under Environment (Protection) Act, 1986. Further,
CPCB has prepared following guidelines related to biomedical waste

management:

» Guidelines for Handling, treatment and disposal of waste generated during

treatment, diagnostics and quarantine of COVID-19 patients
» Guidelines for Monitoring Performance of CBWTFs by SPCBs/PCCs
* Guidelines for "Imposition of Environmental Compensation against HCFs |
and CBWTFs" _ .:‘-,E:lfg.?

¢ Guidelines for Verification of Two Seconds Residence Time in Secondary

Combustion Chamber of the Biomedical Waste Incinerator

¢ Guidelines for Handling of Biomedical Waste for Utilization

* Guidelines for Management of Healthcare Waste in Health Care Facilities
as per Bio Medical Waste Management Rules, 2016

* Guidelines for Bar Code System for Effective Management of Bio-Medical
Waste

e Revised Guidelines for Common Bio-medical Waste Treatment and

Disposal Facilities

5. That, BMWM Rules, 2016 applies to all persons who generate, collect, receive,
store, transport, freat, dispose, or handle bio medical waste in any form including
hospitals, nursing homes, clinics, dispensaries, veterinary institutions, animal
houses, pathological laboratories, blood banks, ayush hospitals, clinical
establishments, research or educational institutions, health camps, medical or
surgical camps, vaccination camps, blood donation camps, first aid rooms of

schools, forensic laboratories and research labs.




8. That, as per BMWM Rules, 2016, every occupier or operator handling biomedical
waste are "r“gquired to take all necessary steps to ensure that biomedical waste is
handled without any adverse effect to human health and the environment and in

accordance with the rules.

7. That, the prescribed authority for implementation of the provisions of the BMWM
Rules, 2016 in the State/ Union Territory is the respective State Pollution Control
Board/ Pollution Control Committee (hereinafter will be referred as SPCB/PCC)
and in case of health care establishments of the Armed Forces under the Ministry
of Defence, the prescribed authority shall be the Director General, Armed Forces
Medical Services. Further as per the said Rules, every occupier or operator
handling bio-medical waste, irrespective of the quantity is required to obtain
authorisation for the generation, collection, reception, storage, transportation,
treatment, processing, disposal or any other form of handling of bie-medical
waste in accordance with the rules and guidelines issued by the Central
Government or CPCB, as the case may be, from prescribed authority i.e. the
respective SPCB/PCC.

8. That, CPCB communicated vide letter dated 29/01/2025 and email dated
04/02/2025 to Maharashira Pollution Control Board (hereinafter referred to as
MPCB) which is Respondent No.1, regarding the present suo motu matter
related to the illegal dumping of medical waste along Canal Road in Mirgalwadi
village, Daund Tehsil in Pune District of Maharashtra, registered on the basis of
the news item titled "MP Supriya Sule expressed concern over medical waste
dumping” appearing in the Hindustan Times dated 18/12/2024 and sought Action
Taken Report (hereafter will be referred as ATR). Copy of the aforesaid letter and

email is annexed as Annexure-R2-1.

9. That, MPCB vide e-mail dated 10/02/2025 submitied the copy of action taken
report. Copy of the ATR submitted by MPCB is annexed as Annexure-R2-ll.

Relevant portion of the ATR of MPCB are summarised as below:




27 ‘

i. That, MPCB visited the alleged location on 17/12/2024 for redressal of
complaint w.r.t. illegal dumping of medical waste along the Khadakwasla
canal in Mirgalwadi village, Daund Tehsil in Pune District. During the visit,
MPCB observed that sample of ampoules without labels and plastic
transfer trays were dumped along the Khadakwasla canal and estimated

that the quantity of the dumped biomedical waste was about 200kg.

ii. That, the biomedical waste has been collected and handed over to
Grampanchayat Lingali, Tal. Daund, Dist. Pune for disposal into CBWTF

namely M/s Jai Bhavani Bio Medicare System, Baramati, Dist. Pune.

iii. That, the CBWTF vide letter dated 06/02/2025 has communicated MPCB
about disposal of the above mentioned collected biomedical waste at their
facility in accordance with the BMWM Rules, 2016.

.10.That, this Answering Respondent no. 2 craves leave of this Hon'ble NGT for filing

additional reply, if required, in future.

11.That, an Affidavit in support of this reply is being filed herewith in light of the

above submissions, this Answering Respondent No. 2 shall abide by any order(s)

or direction(s) passed by this Hon'ble NGT in the present OA.

e ot
Pratik D. Bharne
(Scientist 'E' & Regional Director)

Central Pollution Control Board

) asfig o / Regional Direclor
heller mawor S =or s
Central Pollution Control Board
&=t e, gut/Regional Directorate, Pune
wafaw, a9 W@ Toarg gRada 6, WRG SRaR
Mo Envt. Forest & Climate Change, Govt. of India
4 . 990, BRI UGS &, TR e, AUR, T - 411045
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
e WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 10/2025 (WZ)
EARLIEAR ORIGINAL APPLICATION NO. 1393/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED "MP SUPRIYA SULE EXPRESSED CONCERN OVER
MEDICAL WASTE DUMPING” APPEARING IN THE HINDUSTAN TIMES DATED
18.12.2024

AFFIDAVIT
|, Pratik D. Bharne, working as Scientist 'E' & Regional Director in Central Pollution
Control Board, Regional Directorate, Survey No. 110, Hirabai Dhankude Multipurpose
Hall, Baner Road, Baner, Pune, do hereby solemnly affirm, declare on oath and state as

under:

. That, the deponent is authorized representative to represent the Respondent
CPCB in the present case, and as such, | am well conversant with the facts and
circumstances of the present case on the basis of the information derived from
the official records, and hence, | am competent and authorized to verify, sign and
swear this affidavit on behalf of the Respondent CPCB.

. That, the accompanying reply may be read part and parcel of the present

affidavit as | am competent to swear this affidavit.

3. That, the contents there of are true and correct on the basis of the record
maintained during ordinary course of business of CPCB and available records
and documents and the contents of the same are read over and explained to me

and are not repeated herein for the sake of brevity.

&MTK'

B . DEPONENT -
&l e Regional Director .

C
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VERIFICATION
Verified at Pune on this day%.e‘f February, 2025 that the contents of the above reply
are correct and true on the basis of the record of the cases as mentioned in the day to

day affairs of the CPCB. Nothing has been concealed therefrom or misstated.

fr .

DEPONENT - Respondent No. 2

~ g fr2aw / Regional Director
: i

Central Pollution Control Board
COUNSEL for Respondent No. 2 a=tg Prared, g0t/ Regional Directorate, Pune
ataRe, 99 Td Sorng REdH HEed, FRA TR
Mo Envt. Forest & Climate Change, Govt. of India

i 4. 990, ENEE UGS g, TOR T3, TOR, T - 411045
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045
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M Central Pollution Control Board

R T = .
Rl (vafaror, o= d Fearg Tiads GNTed, WRd TR)
cpc B (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
File No: CM-13015/03/2025-LAW-RD-PUNE-RD (Pune)/ 3675 Date: 29/01/2025

To
e Member Secretary,
Maharashtra Pollution Control Board,

Kalpataru Point, 3rd and 4th floor, Opp. PVR Theatre,
Sion (E), Mumbai- 400022

Sub:  Hon'ble NGT Matter in OA No. 1393/2024(PB) in re; News Item titled " MP Supriya Sule
expressed concern over medical waste dumping” appearing in the Hindustan Times dated
18.12.2024"- reg.

Sir,

This has reference to the Hon'ble National Green Tribunal (NGT) Matter in O.A. No. 1393 of 2024
(PB) in News Item titled " MP Supriya Sule expressed concern over medical waste dumping”
appearing in the Hindustan Times dated 18.12.2024". The matter is related to the illegal
dumping of medical waste along Canal Road in Mirgalwadi village, Daund tehsil in Pune district
of Maharashtra. As per the article, the waste, comprising injection boxes without identifying
labels, was found near the Khadakwasla Canal, a vital water source for agriculture and drinking.
The article highlights that such negligence in dumping of bio medical waste poses serious health
risks to citizens and livestock, given the canal's significance.

Hon’ble NGT, Principal Bench, New Delhi vide order dated 13.01.2025 in the said Suo Motu
matter, impleaded the Maharashtra Pollution Control Board (MPCB), Central Pollution Control
Board (CPCB), Commissioner- Food and Drug Administration (FDA), Maharashtra, Ministry of
Environment, Forest and Climate Change of India (MoEF&CC), and District Magistrate-Pune, as
respondents to file their responses. The Original Application (OA) is transferred to the Hon’ble
Western Zonal Bench, Pune for appropriate further action. Copy of Hon'ble NGT(PB) order dated
13/01/2025 is enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said
order and provide Action Taken Report (ATR), if any. The matter is listed on 27/02/2025.

Yours Faithfully,
Encl.: As above

(PRATIK D. BHARNE)
Regional Director

nter, 3rd floor, Mumbai Pune Road,

akdewadi, Pune - 411003.

(PRATIK D. BHARNE)
Regional Director

aisfter forgena= : ad: - A=A 220, Heips dg3qaefia &ict arvi s aviz, gul - 822 0¥y
Regional Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
e : ufeder amae, ydl srere, faeefl - 110 032. EPABX Pilot No.: 011-43102030
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e Central Pollution Control Board
| (vafaRvT, a1 vd SAAaTy Uilade B9Ted, HRd IWER)
CP CB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
File No: CM-13015/03/2025-LAW-RD-PUNE-RD (Pune)/ b § Date: 29/01/2025
To

(E), Mumbai- 400022

Sub:  Hon'ble NGT Matter in OA No. 1393/2024(PB) in re; News Item titled " MP Supriya Sule
expressed concern over medical waste dumping” appearing in the Hindustan Times dated
18.12.2024"- reg.

Sir,

This has reference to the Hon'ble National Green Tribunal (NGT) Matter in O.A. No. 1393 of 2024
(PB) in News Item titled " MP Supriya Sule expressed concern over medical waste dumping”
appearing in the Hindustan Times dated 18.12.2024". The matter is related to the illegal
dumping of medical waste along Canal Road in Mirgalwadi village, Daund tehsil in Pune district
of Maharashtra. As per the article, the waste, comprising injection boxes without identifying
labels, was found near the Khadakwasla Canal, a vital water source for agriculture and drinking.
The article highlights that such negligence in dumping of bio medical waste poses serious health
risks to citizens and livestock, given the canal's significance.

Hon’ble NGT, Principal Bench, New Delhi vide order dated 13.01.2025 in the said Suo Motu
matter, impleaded the Maharashtra Pollution Control Board (MPCB), Central Pollution Control
Board (CPCB), Commissioner- Food and Drug Administration (FDA), Maharashtra, Ministry of
Environment, Forest and Climate Change of India (MoEF&CC), and District Magistrate-Pune, as
respondents to file their responses. The Original Application (OA) is transferred to the Hon’ble
Western Zonal Bench, Pune for appropriate further action. Copy of Hon'ble NGT(PB) order dated
13/01/2025 is enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said
order and provide Action Taken Report (ATR), if any. The matter is listed on 27/02/2025.

Yours Faithfully,

festeig

(PRATIK D. BHARNE)
Regional Director

Encl.: As above

\/cwﬂn: -
Regional Officer,

Maharashtra Pollution Control Board,
OG Center, 3rd floor, Mumbai Pune Road,
Wakdewadi, Pune - 411003. P
{PRATIK D"BHARNE)

Regional Director
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0O.A. No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule expressed concern
over medical waste dumping” appearing in the Hindustan Times dated 18.12.2024"-reg.

Me <shailendra.cpcb@gov.in>
Tue, 04 Feb 2025 12:31:24 PM +0530

Me

To "sropunel" <sropunel@mpcb.gov.in>

Cc "ropune" <ropune@mpcb.gov.in>, "ms" <ms@mpcb.gov.in>, "Pratik Bharne"
<pratik.cpcb@gov.in>, "NISHCHAL C" <nischal.cpcb@nic.in>, "NGTZB, CPCB"
<ngtzb.cpcb@gov.in>

Sir,

I am directed to refer to the CPCB RD Pune letter dated 29.01.2025 in Hon'ble NGT
Matter in O.A. No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule expressed
concern over medical waste dumping” appearing in the Hindustan Times dated
18.12.2024". The matter is related to the illegal dumping of medical waste along
Canal Road in Mirgalwadi village, Daund tehsil in Pune district of Maharashtra.

In this regard, it is requested to kindly arrange to examine the news-item in light of
the said order and provide Action Taken Report (ATR), if any. The matter is listed on
27/02/2025.

dlaX / Regards

R §9d / Shailendra Bansal
Tgr® fafe SIfYHRT / Assistant law Officer

&g fAc=Ier™, 9ol / Regional directorate, Pune
WWW@@/ Central Pollution Control Board

© 1 Attachment(s) * Download as Zip

Letter dtd. 29_01_2025.pdf
1.4 MB Q
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Re: O.A. No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule expressed
concern over medical waste dumping” appearing in the Hindustan Times dated
18.12.2024"-reg.

SRO Pune 1 <sropunel@mpcb.gov.in>
Mon, 10 Feb 2025 1:09:47 PM +0530

To "SHAILENDRA BANSAL" <shailendra.cpcb@gov.in>

SP

Cc "RO Pune" <ropune@mpchb.gov.in>, "Pratik Bharne" <pratik.cpcb@gov.in>, "NISHCHAL
C" <nischal.cpcb@nic.in>, "CPCB" <ngtzb.cpcb@gov.in>

Sir,

Please find enclosed herewith Action Taken Report in continuation with Hon'ble NGT Matter in O.A.
No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule expressed concern over medical waste
dumping” appearing in the Hindustan Times dated 18.12.2024”. The matter is related to the illegal
dumping of medical waste along Canal Road in Mirgalwadi village, Daund tehsil in Pune district of
Maharashtra.

This is submitted for information and further needful action please.

Thanks & Regards,

Kartikeya Langote.
Sub Regional Officer,
MPC Board, Pune-I.

LN
W23 INDIA

A B

ONE EARTH + ONE FAMILY « ONE FUTURE

From: SHAILENDRA BANSAL <shailendra.cpcb@gov.in>

Sent: 04 February 2025 12:31

To: SRO Pune 1 <sropunel@mpcb.gov.in>

Cc: RO Pune <ropune@mpcb.gov.in>; Dr. Avinash Dhakne <ms@mpcb.gov.in>; Pratik Bharne
<pratik.cpcb@gov.in>; NISHCHAL C <nischal.cpcb@nic.in>; NGTZB, CPCB <ngtzb.cpcb@gov.in>

Subject: O.A. No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule expressed concern over medical waste
dumping” appearing in the Hindustan Times dated 18.12.2024"-reg.

Sir,

I am directed to refer to the CPCB RD Pune letter dated 29.01.2025 in Hon'ble NGT
Matter in O.A. No. 1393 of 2024 (PB) in News Item titled " MP Supriya Sule
expressed concern over medical waste dumping” appearing in the Hindustan Times
dated 18.12.2024". The matter is related to the illegal dumping of medical waste
along Canal Road in Mirgalwadi village, Daund tehsil in Pune district of Maharashtra.

In this regard, it is requested to kindly arrange to examine the news-item in light of
the said order and provide Action Taken Report (ATR), if any. The matter is listed on
27/02/2025.

dla} / Regards
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4<% §9d / Shailendra Bansal

gerad fdfY SYHRI / Assistant law Officer

&t fAq=Ier, qut / Regional directorate, Pune

&4 TguUT G507 918 / Central Pollution Control Board
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MAHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE PUNE -1

Phone: 020-25811694 Jog Center Bldg.
Fg)'(: 020-25811029 HERTE 2" Floor, Wakdewadi,
Visit us at www.mpcb.gov.in s Old Mumbai Pune Highway,
E-mail: sropune1@mpcb.gov.in %g Pune 411003
No. MPCB/ 250210 ~fT4-00§8 Date: \0 [02.|72025
*
;.2 LiFE
“Your Service is our Duty ” N st

To,

Mr.Shailendra Bansal Saheb,
Assistant law officer,

Regional directorate, Pune
Central Pollution Control Board.

Sub:- News 18 Lokamat TV Chanel regarding illegal disposed of medical waste
dumping along canal in mirgalwadi, village, Daund tehasil, Pune.

Ref:- Your email dated 04/02/2025.
Sir,

With reference to the above subject Board officials of this office has visited and
investigated said complaint on 17/12/2024 In continuation with same, during visit and
investigation medical waste was collected and handover to Grampanchayat Lingali, Tal-
Daund, Dist-Pune for disposal of medical waste to M/s. Jai Bhavani Bio Medicare System,
Baramati, Tal-Baramati, Dist-Pune. However, Grampanchayat Lingali, Tal-Daund, Dist-Pune
has not disposed medical waste to CBMWTSDF i.e M/s. Jai Bhavani Bio Medicare
System, Baramati, Tal-Baramati, Dist-Pune.

Now this office has communicated Grampanchayat Lingali, Tal-Daund, Dist-Pune on
05/02/2025 for disposal of medical waste to Ms. Jai Bhavani Bio Medicare System,
Baramati, Tal-Baramati, Dist-Pune and also this office has informed M/s. Jai Bhavani Bio
Medicare System, Baramati, Tal-Baramati, Dist-Pune to collected medical waste form
Grampanchayat Lingali on 05/02/2025 accordingly M/s. Jai Bhavani Bio Medicare System
has collected medical waste on 07/02/2025 and communicate this office that they will
disposed off said medical waste in scientific manner (copy enclosed) and also during visit
environment sample was collected dtd.,17/12/2024 and same are within prescribed limit.
(copy enclosed).

This is submitted for information and further needful action please.
Yours faithfully,

Lo
(Kartik&ya Langote)

Sub-Regional Officer,
M. P. C, Board, Pune-I
Copy submitted for information to:- The Regional Officer, MPC Board, Pune.



Site Vé&gport

This office has received oral complaint on 16/12/2024 and also news appeared on Lokmat 18
News TV channel regarding illegal dumping of bio medical waste along Khadakwasla canal road
at Mirgalwadi village, Tal-Daund, Dist-Pune. Accordingly visited the site on 17/12/2024 and made

the following observations :-

1. During visit it was observed sample of ampules without labels, plastic transfer trays were
found spread into Khadakwasla canal , at Mirgalwadi village, Tal-Daund, Dist-Pune.

2. Duringvisit environment sample was collected of Khadakwasla canal and analysis report
are enclosed herewith.

3. The over all quantity of Bio Medical Waste would be 204.700 KG.

Photograph

By
GPS Map Camera
v .

Mergalwadi, Maharashtra, India

Ch84+44v, Daund - Baramati Rd, Mergalwadi,
Maharashtra 413801, India

Lat 18.413235° Long 74.557065°

17/12/24 03:06 PM GMT +05:30
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MAHARASHTRA POLA@'TION CONTROL BOARD

Phone : 020-25811698

Fax : 020-25811698

Email : sopunelab@mpcb.gov.in
Website : http://mpcb.gov.in

DGR,

Regional Laboratory, Pune, Maharashtra
Pollution Control Board, Jog Center, 3rd

Regional Laboratory

Floor,Mumbai Pune Road,
‘Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Environment/24-25/01/69-B
Date: 18/01/2025 11:41 PM

Analysis Report-Water (Environment)

Client/Industry/location Name & Address

Khadkwasala canal
Sample Details

Field Sample 1D : BR-0082145
Laboratory Sample Code : MPCB/RL-Pune/ENV/24-25/637
Sample Details (Water/Air/HW) : Water
Sample Volume Received :
Sample Collected By : FO-Pune I(Ajay khamkar) (SRO-Pune 1)
Seal No. : 278

Type of Industry / Location details :

Sample Collected On :

Dec 17 2024 01:30:00:000PM

Sr.No Parameter Result Unit Method of analysis

1 pH 8.3

2 Total Dissolved Solids(TDS) 134.0 mg/l
3 Suspended Solids ( SS ) 25.0 mg/1
4 Turbidity 2.93 NTU
5 Total Alkalinity 220 mg/1
6 Biochemica %B%en Demand 39 mg/l
7 Chloride 16.79 mg/l
8 Chemical %85‘5" Demand 8.0 mg/l
9 Fluoride 0.09 mg/l
10 Hardness (calcium) 30.00 mg/1
11 Hardness (total) 38.00 mg/l
12 Nitrate Nitrogen 1.44 mg/l
13 Sulphate 5.20 mg/1
14 Hardness (Magnesium) 8.00 mg/l

Report Type: final

Report generated on: 18/01/2025 11:40 PM

Complied & Approved by: Sumitra S Mahajan

Page 1 of 2
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JAI BHAVANI BIO MEDICARE SYSTEMS

Works —= G - 170, MIDC Baramati, Tal. Baramati, Dist. Pune. Pin - 413133.
n Cell: 9011678111, 9697678111.

“\/"’,Green Industry E-Mail: - jaibhavanibiomedicaresystems@rediffmail.com

Ref/out No. — JBBM S2025/02/23 Date: - 06/02/2025

oY
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